THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir. As a result
of numerous representations received,
the Central Government have decided
to meet 50 per cent expenditure
which might be incurred on extension
of pension/gratuity benefits to the
employees of the State Boards gnd
the State Governments have been re-
quested also to examine urgently and
agree to extend pension/retirement
benefits etc. to the State Boards em-
ployees.

(b) Most of the State Governments
have informed that the matter 1s
under their consideration. Ngo replies
have been received from the Govern-
ments of Maharashtra ang Gujarat.

(c) The matter is being pursued.

Erriigationl Schemes Sanctioned for
Karnataka

3115. SHRI JANARDHANA POO-

CULTURE AND IRRIGATION be
pleased to state: .

(a) the details of the Irrigation
Schemes sanctioned by the Central
Water Commission in Karnataka
during the last five years;

(b) the details of the work done
uptodate on these irrigation schemes;
and

(c) tota]l area that will be irrigated
by these irrigation schemes?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). One
major and 13 medium Irrigation
Schemes were approved by the Plan-
ning Commission during the last rve
vears (1974——78) in Karnataka. De-
tails arc given in the attacheq state-
ment.

(c) These Schemes, on their com-
pletion, will provide irrigation to an

JARY: Will the Minister of AGRI- area of 2.55 lakh hectares.
Statement
Details of Irrigation Schemes
Estimated Expenditure
Name of Scheme cost. benefitted incurred Remarks
(Rs.crores)  (‘000’ha).  upto
March,
1978
\ (Rs. crores).
5
Major :

1. Ghattaprabha Stage-III. 90° 54 197°00

Modium :
1. Chitwadgi

2. Teetha Reservoir.,

4'46 Works on the construction of
"Ghataprabha right bank canal
and Chikodi Branch Canal
have been taken up in the
initial reaches. The tunnel
works and construction  of
aqueducts are ‘n progress.

040 Project completed.

026 Preliminary works are in progress.



2 3

3. Chulkinals. . 380 400
4. Amarja 570 8: 9o
5. Saudagar Tank. . 1°49 140
6. Upper Mallamari 3:00 330
7. Maskinala . 314 2°14
8. Hirchalla Tank. . 635 800
9. Improvements 1w RB

HLC of Tungabhadra

Project. . . 1°59 600
1o. lraprovements 1o RB

power canal and low

level canal of Tunga-

bhadra Pro ect. 4+16 8-00
11. Upper Hirehalla. 1'91 1°90
12. Gandorinala. 7°71 810
13. Veerapur Tank. 385 4'40

Compensation to the Dependentis of
Labourers killed in Collapse of Build-
ing in Delhi

3116, SHRI YUVRAUJ: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether a sum of Rs. 1,000/-
each was paid by way of compensa-
tion to the dependents of the labourers
killed when the building of Anand
Hotel in Chunamandi, Paharganj,
.which was under construction, had
collapsed;

(b) whether large scale unauthoris-
ed constructions are going on now a
days, the live example of which is
the construction of Anand Hotel,;

(c) wrether it is necessary to de-
molish immediately the remaining
portion of the above Hotel because
it is unauthorised and dangerous;

4 5
0°60 Preliminary works are in  pro
gress.
0°50 C.oinaary worksare in pros
gress.
0:64 Works are in progress.

0°50 Preliminary works are in  pro-

gress.

Preliminary works are in  pro-
gress.

055

Preliminary works since taken in
hand.

Preliminary works since taken in
hand.

Preliminary works since taken in
hand.

Work yet to start.
Work yet to start.

Work yet to start.

(d) whether reasonable amount of
cempensation will be paid soon to the
dependents of the labourers killed;
and

(e) if so, how much and when?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Rs. 1,000 were sanc-
tioned to the dependents of each de-
ceased but so far only one person has
claims this amount.

(b) No, Sir.

(¢c) The remaining portion of the
Anand Hotel has been got inspected
and has not been found in a danger-
ous condition at present. The portion
found un-authorised will. be . demo-
lished as per decision of the Court.
The case regarding aforesaid
construction is pending in the Court.





